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COURT NO. 6 SECTI ON XI V
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 1961 OF 2010
UNI ON OF | NDI A & ORS. Appel | ant (s)

VERSUS

DI NESH PRASAD Respondent ( s)

(Wth appln(s) for c/delay in filing statenment of case by appellant)

Date: 03/10/2012 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R M LODHA
HON BLE MR JUSTICE ANIL R DAVE

For Appellant(s) M. R Bal asubramani um Adv.

Ms. Asha G Nair, Adv.
M. Vi kash Mal hotra, Adv.
M. Santosh Kumar, Adv. for
M. B. Krishna Prasad, Adv.
For Respondent (s) M. Apurb Lal, Adv.
M. Dal eep Singh, Adv. for
Ms. Susmita Lal, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
Argument s hear d.
Judgment reserved.
Bri ef notes/subm ssions, not exceeding three pages, nay be
filed by the |l earned counsel for the parties within three days from

t oday.

| (Pardeep Kunar) |

| (Renu Di wan)
| Court Master |

| Court Master



